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Hon'ble Mr. Justice Khem Karan, V.C.
Hon'ble Mr. P.K. Chattedi, A.M

Binod Kumar Singh, son of T.B Singh, WTM, Gr. Il under Divisional &
Telecom Engineer (Mini-Microwave), E.C. Rly. Mughalsaral, Resident of
Quarter No.506, Central Colony, Mughalsarai, Chandauli, U.P

B R e e R SR - e _Appilicant,
| (By Advocates: Sn K.C. Vishwakarma/Sri Sushil Kumar)

=

Versus,
1. Union of indla through General Manager East Central Rallway, At &
P.O. Hazipur, Bihar. f o7
2. The Chief Signal & Telecom Engineer, Eastem Rallway 17, Fairlee |
Palace, Subhas Road, Caicutta, West Bengal.
3. The Divisional Railway Manager, East Central Railway, Mughalsarai.
4. The Sr. Divisional Personnel Officer, E.C. Rallway, Mughaisarai,

(BY Advocate: Srl A K. Pandey)

CROER

By Justice Khem Karan, V.C.
Shii K.C. Vishwakarma has stated that this O.A. may be disposed of
with a direction to the respondent NO. 4 to consider and dispose of
representation dated 15.3.2004 (Annexure A-S).

2 nmmmmmmmmﬁmmm
23.2.2004 wherein his position has notcuwnm
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Vice-Chalrman.

N = s
o) . - .
| . . - =
- L e et r
) (8 W | R
] . g g "
1 o i -, A, & 4 ot
=y o . [ i N
- -
. i
) : - 1
m I 1
. i
B il —y " " g

NO order as (o costs.

£
m
g m
2
:
m
:

| Member-A

produced before him,

]
»
i
al
— i
- S - L
. e
i -
i
L
a i i
. ; h
' )
u
N .
- -
& A \
-
" ..
o E L
B i .
. i
0 3 J h
¥ -
b - i
] 5 - =
AR = / i
" = 49 O =
- :
A
- el 4 r i
. 3 i’ I
n 4 w 1
P d b=y
L B
e -
] 1) [} -
. =
| Fy -
N - S
& .
il & ¥ .
- b
n ¥ a o) 3
5 d i ]
i
¥ - e
_ia - -
» L -
s -
]
»




